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ent categories upto the permissible
limits and the confirmation of the
individuals wgainst “the permanent
posts, ag the latter involves comple-
tion of a number of formalities, like
finalisation of seniority list in each
cadre; examination with reference to
recruitment rules of the eligibility of
the candidetes; checking from the
personal records of the candidates
whether they have been medically
examined and their character and
antecedents verified; having the indi-
vidual merit assessed by the Depart-
mental Promotion Committee, etc.
In order to minimise the time lag it
has been decided to set up a separate
Cell in the Delhi Milk Scheme to deal
exclugively with the confirmation
question in respect of all the cadres.

Animal = Husbhandry Commissioner

641, Shri Dharmalingam: Will the
Minister of Fooq and Agriculture be
pleased to state:

(a), whether Government have ap-
pointed a non-veterinarian as Ani-
mal Husb ; and

(b) it so, the reasons therefor?

dry Commissi

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Yes.

(b) The present incumbent of the
post of Animal Husbandry Commis-
sioner fulfils the requirements pres-
cribed in the approved recruitment
rules for the post. He is a specialist
in the fleld of animal genetic.
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Sugar

¢43. Shri E. Madhusudan Rao: Wil
the Minister of Food and Agricul-
ture be pleased to state

(a) whether Government are aware
that some of the shopkeepers are
grinding the sugar and then selling it
in black market at the rate of Rs. 2
per kilo; and

(b) if so, the steps taken in this
regard?

The Deputy Minister in the Minis-
try of Food ang Agriculture (Shri
D, R. Chavan): (a) A complaint was
received from the Punjeb that some
shopkeepers were converting crystal
sugar into powdered sugar (Boora)
and seeling the same at high rates.

(b), The Punjab GoVernment was
advised to check the activities of such
shopkeepers, if Y, by 1
ling the sugar quotas allotted to
them.

Juvenile Delinquency.

644. Shri Tan Singh: Will the Min-
ister of Social Security be pleased
to state:

(a) the extent of increase in juve-
nile delinquency during the last
five years;
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(b) the impact of social welfare
actlvities on the problem; and

(c) the special efforts, it any,
made to improve mora] hygiene with
particulay reference to juvenile de-
linquency?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha R2o):
(a) & (b). No survey in the matter
has been conducted so far and as
such the precise information, regard-
ing the extent of increase in juvenile
delinquency during the last five years
or the impact of social welfare acti-
vitles on the problem, is not avail-
able.

(c) There has been a progressive
Increase in the institutions and ser-
vices meant for the prevention wend
treatment of juvenile delinquents
especially gince the gecond flve year
plan period.

Special institutions for the recep-
tion of children in need of care and
protection and special schools and
Homes for their long-term care end
training have been set up. Children’s
Acts have been extended to cover
larger areas. The Probation of
Offenders Act, 1958, which contains
special provisions for applying the
probation method to the cases of
those below 21 years of age now
covers almost the entire country.
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Timber Extraction im Andamama

646. Shrimati Savitri Nigam: Wil
the Minister of Food and Agriculture
be pleased to state:

(a) the period for which Andamans
Administration gave a contract to
one M/s Kama] & Co. of Calcutta for
the extraction of timber from Neil
Island in the Andamans;

(b) the area which the contractor
had to clear every year and the
actual area cleared by him so far;
end

(c), whether any extension of time
has been granted to the contractor
and if so, the period for which it is
granted?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawax Khan): (a) to (c). The
information is being obtained and
will be placed on the Table of the
Sabha on receipt.

Loss of Timber in Andamans

647, Shrimati Savitrl Nigam: Wil
the Minister of Food ang Agriculture
be pleased to gtate:

(a) the reason why the Forest
Department, Andaman Islands, did
not extract or get extracted non-
commercial timber from the area of
150 acres of jungle in Rangachang
Chiriatapu Gector in South Andamans
before handing over the area to the
Agriculture Department for raising
coconut plantation there; and





